
THE GAUHATT HIGH COURT AT GUWAH{TT-
(HTGH COURT OF ASSAM, NAGALAND, MIZORAM ANDARUNACHAL PRADESH)

NO. HC.Vrr-2o5 I 2Ot3 I 527 5 I A

From Shri Saptarshi Gar9,

loint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

To, Shri DhruPad KashYaP Das,

District & Sessions Judge,

Cachar, Silchar. tl
Dated Guwahati the \ ( lune, 2023

Sub:- Casual leave'

Ref:- Your letter No. JCD.I/18/23 13442, dtd 74 06'2023'

ct l-
]T. REG IST (vrGIr4lNCE)

Memo NO.HC.VII-205/2013 152761A, dated , t(- oc- ?DL3

Copy forwarded for information to:

y'Tne Proiect lv'lanager, Gauhati High Court'
V

Sir,

with reference to the above, I am directed to lnform you that you have been

granted permission to avail casual leave on 14'06'2023' Further' the next senior most

ludicial Officer at the station will remain in charge of your Court and office in your absence'

Yours faithfullY,

R I E


